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NO. HC.WI-1l t2024t lo+z4a #### on the recommendation of the ludicialAcademy' Assam' the Hon'bre Gauhati High court has been preased to nominate thefollowing Judiciar officer and systems officers as Resource persons to conductvarious ECT Training programmes for the State of Mizoram:

Aizawl
1. Shri An

Civil Judge
up Khanal,
(Sr.Div.) cum

24.07.2025
Asstt,sessioni

Judge,Kokrajhar

2, Shri Kishore Tatukdar
Systems Officer,

Kamru M

ECT_13_2024

&

ECT_t6_2024

By Order,
Sd/- S.Dhar

REGISTRAR (JUDICIAL)
Memo Hc.vu- ttl2o24l lolz> /4 Dated: 30.10.2024Copy fonruard for information and necessary 

".tion 
to-,'--.-,l. qmti D /tr',t-^-a:-^'. . ..

;r; ;;,;;;.;"'J*;n,.*"*' 
(Human Resource)' e-committee' supreme

2. The L.R.-cum-Commis:.;roner & Secretary to the Govt. of Assam, JudicialDepartment, Dispur, Gulvahati, fusam.

Date Resource persons Code of the
Programme Place of Training

Shri Mahbub Ali Ahmed,
Systems Officer, Morigaon

ECT _7 _2024

&

ECT_12_2024

06.72.2024

73.11.2024
ECT_8_2024

14.77.2024

Shri Kishore Tatukdar
Systems Officer,

Kamrup(M)
ECT_9_2024



3. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for
information and necessary action.

[The Judicial Officerc/Resource pasns are ptacd on
deputation for the program on condition that (a) the Ofllceg wilt
be treated as on duty during the training period & (b) they will be
entitld to T.A. & D.A. as admissible under the Rutes)

4. The Registrar (Admin./Vigilance/Estt.i/c), Gauhati High Court, Guwahati.
5. The Registrar-cum-principar secretary to Hon'ble the chief Justice, Gauhati

High Court, Guwahati.

6. The Registrar, Gauhati High Court, Aizawl Bench, Aizawl.
(He/She is rquested to infotm a Concernd of his/her State

about this notiftcation) .

7. The District & Sessions Judge.

Kamrup(M)/Kokrajhar/Morigaon

(He/She is rquested to inform the nominatd Resurce
Persns about the Notification) .

17. The District & Sessions ludge, Aizawl.

18. Shri Anup Khanal, Cvil Judge (Sr. Div.) cum Asstt. Sessions Judge,
Kok;rajhar.

19. Shri Mahbub Ali Ahmed, Systems Officer, Morigaon.

20. Shri Kishore Talukdar, Systems Officer, Kamrup(M).
21. The Project Manager, Gauhati High Court, Guwahau.

(He is rquested to upload the Notification immdiatety to the
official website of the cauhati High CouO Guwahati).

22. The Administrative Officer, ludicial Academy, Assam with a request toplace the Notification before the i;n;bG Director, ludiciatAcademy.
23. The Private Secretary to Hon,ble Mr, Justice Manash Ranjan pathak, Gauhati

High Court, Guwahati for his Lordship,s kind information.
24. The CA to the Registrar General, Gauhati High Court, Guwahati.
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